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f\l2 w Dslhi this the 17 th day of December, 19 90.

Hon'ble Sr^t. Laksh rni. Su'Sruina than , T'lem bar (D)
Hon'bis 3hri H..Sah u, Me mber (A)

Or«Balrarn Mishra ■

S/O Shri Manga I Pre sad Mishra
Barrack Stores Officer

ous, 'Direcrorate
E-in-C's Brench,
Army Head Quarters, Heu Delhi-11

V

(Hone, for the applicant)

l/sjr su;

1\ Union of India

i: h r G tjg h Se ere ta r y,
Ministry of De fence, South Block,
i\'3 u Delhio

2. Eng iheer-in-Ch ie f,
Anny Head Quarters, D^H»Q-.PoOo
.\Ia u ■ Db Ih i o ■

( H one ■ f c r th e re sp o nd s n t s )

= Aippl ics.nt

. oRe.snondent .

•V.

(Hon'ble Snit. Laksh mi SwEmins'thG n, Member (3)

MA 2625/98 has been filea by the learned c.Qunsal

for the applicant in OA 626/97 praying for dismissal of

the OA as uithdraun uith liberty to file fresh application,

if so advised.

In the above circumstances OA is dismissed as
'  further

uithdraun. It is open to the applicant to take any/steps

in accordance with lau.

(N.Sahu)
fbmber (a)

(Sriit, Lakshmi Suaminathan)
Member (3)
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